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Wil] the Minister of Food and Agri-
culture be pleased to state:

(a) whether g co-operative proces-
sing plant in Jalgaon (Maharashtra
State) will pioneer the manufacture
of certain fruit powders;

(b) whether the plant will process
banana, mango and papaya into
powder; and

(¢) it so, whether the trial pro-
ductions have been found satisfactory
ang the produce is to be exported to
the international markets as well?

The Deputy Minister in the Minis-
try of Food and Agriculture (8hri
D. R. Chavan): (a) The Jalgaon Dis-
trict Cooperative Marketing Society
has set up a factory at Ja'gaon for
manufacture of Banana Powder irain-

ly.

(b) Yes, the Society has carried
out trials for the manufacture of
Banana, Mango & Papaya powder.

(c) The Society has sent samples
for analysig to Laboratories in India
and also to Denmark, to ascertain the
quality of the trial products, but re-
sults are not yet available. The fruit
powders to be manufactured by the
Society are intended to be exported
to International markets as well.
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Transportation of Foodgrains
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Will the Minister of Fooq and Agri-
culture be pleased to state:

(a) whether Government sustained
some losses due to mishandling in the
transportation of foodgrains at the
ports of Bombay, Kandla anq Visa-
khapatnam and the Central Storage
Depots noted below during 1961, 1982
and 1963 on account of miscalcula-
tions of the tenders and execution of
the work orders:

Delhi; Hardoa Ganj; Meerut;
Kanpur; Allahabad; Agra;
Shahjahanpur, Hyderuabad,;
Hapur; Bareily; Lucknow;
Barabanki; Masauda; Etawah;
Rajpura; Ajmer; Bikaner;
Nagpur and Bombay.

(b) whether any inquiry has been
ordered into the matter;

(¢) if so, the outcome thereof: and

(d) the action taken or proposed to
be taken in the matter?





